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Gazette of India dated the 12th 
April, 1969, under sub-section 
(1) of section 28 of the Mines 
and Minorals (Regulation and 
Development) Act, 1957. [PIa· 
ced in Library. See No. LT-
1167/69). 

STATEMENT SHOWING TOTAL INVEST· 
MENTS OF THE LIFB BUSINESS OF THE' 

LIFE INSURANCE CORPORATION 
OF INDIA 

TIlE DEPUTY MINISTER IN THE 
MINSTRY OF FINANCE (SHRI JAGAN· 
NATH PAHADlA): Sir, on behalf of 
Shri P. C. Sethi: I beg to lay on the 
Table a statement (Hindi and English 
versions) showing total investment. of 
the life businoss of the Life Insurance 
Corporation of India as on the 3Ist 
March, 1968 in loans and debenture and 
shares in each of the first ten groups 
arranged in order of their assets, listed 
In the Monopolies Enquiry Commission's 
Report as well as the total investments of 
the Life Insurance Corporation of India 
in 75 groups mentioned in that Report. 
[Placed in Library. See No. LT-
1168.69). 

NOTIFICATIONS UNDER SECTION 3 OF 
THE ESSENTIAL CoMMODITIES 

ACT, 1955 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, ARICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO·OPERA TlON (SHRI ANNASAHIB 
SHINDE): I beg to lay on the Table-

(1) A copy each of th. following Notifica. 
tlons under sub-section (6) of sectIon 3 of tho 
Essential. Commodities Act, 1955 :-

(i) G. S. R. 2181 (Hindi and English 
versions) published in Gazette of 
India dated the 12th December, 
1968. 

(ii) G. S. R. 449 (Hindi and English 
veslons) published in Qazetto of 

India dated the 22nd February, 
1969 making certain amendments 
to Notification No. G. S. R. 
2181 dated the 12th December 1968. 

(iii) G. S. R. 764 (Hindi and English 
versions) published in Gazette of 
India dated the 5th March, 1969. 

(iv) G. S. R. 999publishod in Gazette 
of India dated the 18th April, 
1969. 

(v) G. S. R. 1000 published in 
Gazette of India dated the 19th 
April, 1969. 

(vi) The Assam Roller Mills Wheat 
Products (Price Control) Order, 
1969, published in Notification 
No. G. S. R. 1035 in Gazette of 
India dated the 23rd April, 1969. 

(vii) The Roller Mills Wheat Products 
(Price Control) Second Amend. 
ment Order, 1969, published in 
Notification No. G. S. R. 1036 
in Gazette of India dated the 
23rd April, 1969. 

(viii) The Inter·Zonal wheat and Wheat 
Products (Movement Control) 
Amendment Order, 1969, published 
in Notification No. G. S. R. 1039 
In Gezelfe of India, dated the 24th 
April, 1969. 

(t() The Cold Storage (Amendment) 
Order, 1969, published in Notifi. 
cation No. S. O. 1564 in Gezatte 
of India dated the 26th April, 
1969. 

(2) A statement showIng reasons 
for delay in laying the Noti. 
fications mentioned at (i) to 
(iii) of (I) above. 
[Placed in Library. See No. 
LT-1I6I/69) 

STATEMENT SHOWING REASONS FOR 
DELAY IN LAYING THE REPORTS OF DE' 
VELOPMENT COUNCIL FOR INORGANIC 
CHEMICAL AND HEAVY ELECTRICAL 

INDUSTRIES 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE. 


